Regarding Surjapuri Reservation

DR. MOHAMMAD JAWED (KISHANGAN)): Thank you, hon. Chairperson, for giving
me this opportunity. The Supreme Court's parameter for reservation eligibility for
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Through you, I demand that the inclusion of Surjapuri community is done in the
Bihar State Reservation List, Annexure-I. I also demand for the inclusion of
Surjapuri community in the Central OBC List, and a dedicated socio-economic
survey should be done at the earliest by the NITI Aayog and the Bihar Government.

I also request that implementation of special welfare schemes targeting education,
employment, financial support for Surjapuri, as is done for similarly placed
communities in other States, should be done as early as possible.

Thank you.



